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                                     NOTICE 

 

In absence of Hon’ble Chairperson all mentioning of Fresh cases/    urgent listing/ 

listing of I. A’s etc. be made before Hon’ble Mr. Justice A.I.S. Cheema, Member 

(Judicial). 

By the order of Hon’b1e Chairperson 
 

                                                                                            -sd/- 
 

                                                                                                             Registrar 
 

 NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 11.02.2020 (TUESDAY) 

COURT - II 

10:30 AM 
 

In the court of Hon’ble Mr. Justice Venugopal M., Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Mr. V. P. Singh, Member (Technical) 
 

  For Judgment 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 1010 of 

2019 
 

K.B. Polychem (India) Ltd. 

Vs. 

Kaygee Shoetech Pvt. Ltd. 
 

Shailender Kumar  Parveen Kumar 

Aggarwal 

2.  Comp. App. (AT) 

(Ins) No. 1014 of 

2019 

 

Steel India. 

Vs. 

Theme Developers Pvt. Ltd. 

Harish N. Gokhale. Debarshi Bhuyan 

 

 

                                                                                   10:40 AM 
 

In the court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial), Hon’ble Mr. Justice Anant Bijay Singh, 

Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member (Technical) 
 

  For Orders 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App (AT) 

(Ins) No. 152 of 

2020 
 

Vivek Goel 

Vs. 

Pooja Finelease Ltd. & Anr. 

Eccha Shukla Rajendra Beniwal 

Vinay Kumar 

Jairath-IRP 
     

  For Admission (Fresh Cases) 

2.  Comp. App. (AT) 

(Ins) No. 194 of 

2020 

 

Sunil S. Kakkad 

Vs. 

Atrium Infocomm Pvt Ltd & Anr. 

Rajendra Beniwal   
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3.  Comp. App (AT) 

(Ins) No. 199 of 

2020 

 

Amrender Thakur & Ors. 

Vs. 

AVJ Developers (India) Pvt. Ltd. & Ors. 

Rohit Rajershi  

4.  Comp. App (AT) 

(Ins) No. 200 of 

2020 

 

Assistant Commissioner of Customs 

Special Disposal Cell (Port), Kolkata 

Vs. 

CA Kannan Tiruvengadam, R.P. of 

BRG Iron and Steel Company Ltd. & 

Ors. 
 

Bhuvnesh Satia  

5.  Comp. App. (AT) 

No. 22 of 2020 

 

TDS Management Consultants Pvt. Ltd. 

Vs. 

Sunil Kumar Bansal & Ors. 

 

Anil Kumar 

Aggarwal 

 

  

  For Admission (After Notice) 

6.  Comp. App. (AT) 

(Ins) No. 464 of 

2019 

 

Mahaveer Ginning & Pressing  

Vs. 

PMP Textiles Spinning Mills Ltd. 
 

Rishabh Gupta B. Karunakaran 

7.  Comp. App. (AT) 

(Ins) No. 470 of 

2019 

 

Innovative Construventures Pvt & Anr. 

Vs. 

Brainer Trade and Fin-Tech Pvt Ltd 
 

With 

Dhaval Deshpande  Avinash 

Khanolkar-R2&3 

Anagha 

Anasingaraju 

8.  Comp. App. (AT) 

(Ins) No. 486 of 

2019 
 

Innovative Construventures Pvt & Anr. 

Vs. 

Brainer Trade and Fin-Tech Pvt Ltd. 
 

Dhaval Deshpande Avinash 

Khanolkar-R2&3 

Anagha 

Anasingaraju 

9.  Comp. App. (AT) 

(Ins) No. 552 of 

2019 

 

SREI Equipment Finance Ltd. 

Vs. 

Prabhakar Nanidraju, 

RP of MIC Electronics Ltd. 

With 

Arijit Mazumdar S. Chidambana 

10.  Comp. App. (AT) 

(Ins) No. 976 of 

2019 

Srei Equipment Finance Ltd. 

Vs. 

Cosyn Ltd. & Ors. 

 

Arijit Mazumdar  Mullapudi 

Rambabu 

11.  Comp. App. (AT) 

(Ins) No. 625 of 

2019 
 

Prayag Polytech Pvt. Ltd. 

Vs. 

I World Digital Solution Pvt. Ltd. 
 

Vipul Ganda Nikhil Kohli 

12.  Comp. App (AT) 

(Ins) No. 721 of 

2019 
 

Power2SME Pvt. Ltd. 

Vs. 

Uttam Strips Ltd. & Ors. 

Pankaj Bhagat  Rakesh Kumar-R2 

Shivankat Sharma-

R3  
 

13.  Comp. App. (AT) 

(Ins) No. 853 of 

2019 

 

Gursharan Singh. 

Vs. 

The State Trading Corporation of India 

Ltd. & Anr. 
 

Naveen Kumar 

Chaudhary  

Nikhil Verma 

Akash Srivastava-

RP 

Devinder Arora-RP 

14.  Comp. App. (AT) 

(Ins) No. 1012 of 

2019 
 

Abhishek Agarwal & Ors. 

Vs. 

Manasadevi Bakers Pvt Ltd. 

Anil Kumar Harsh Gokhale-R1 

15.  Comp. App (AT) 

(Ins) No. 1117 of 

2019 

Canara Bank. 

Vs. 

Mamta Binani & Ors. 
 

Ridhima Sehgal Khushboo 

Aggarwal- R3, 

Lalit Mohan- RP 
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16.  Comp. App. (AT) 

(Ins) No. 1251 of 

2019 
 

Arunkant Rai. 

Vs. 

Allahabad Bank & Anr. 
 

Narendera M. Sharma Anjali Sharma 

17.  Comp. App. (AT) 

(Ins) No. 191 of 

2020 
 

Million Link (China) Investment Ltd. 

Vs. 

Impex Metal & Ferro Alloys Ltd. & Ors. 

Vaibhav Mahajan  

18.  Comp. App. (AT) 

(Ins) No. 193 of 

2020 
 

Ashwani Setia 

Vs. 

Bhawani Industries Pvt. Ltd. 

Abhishek Anand   

 
 

                                                                                

After the above or 12:30 PM, whichever is earlier 
 
 

 

  For Hearing  

19.  Comp. App. (AT) 

(Ins) No. 912-913 

of 2019 

 

Part Heard 

Anamika Singh & Ors. 

Vs. 

Shinhan Bank & Ors. 
 

Moni Cinmoy Abhishek Puri-R1 

Saurabh Kumar-

R2 

M.K. Pandey-R3 

 

 

 

 

 

 

 

 
 

     

  Copy to: - 

1. Notice Board                                                                                                            By Order 

2. Reception                      

3. Record File                                         -sd/- 

4. Website: www.nclat.nic.in                                                                                   Registrar       

http://www.nclat.nic.in/

